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qEF TREEH i ST A

% feeett, 16 |1, 2026

RT3, 1375(3T).— Fea I TLHTT, TP TTHRT ATTTH 1956 (1956 1 48) (Frer T T T2
I<h ATETHIH FgT TAT &) T 91T 3F ol IT-eITT (1) FIRT V& ARRAT T TN X g0, Tg THTHTT gl ST
F TATG o AgRIg ST & AgHEAT foier #§ Greenfield Expressway & .91, 344.4 ¥ f&.41. 369
(STTEATIT ATIFT, TTAHT Foid, (Sogl AGHEAT) Th 6 I-TUE o (HHI (FATS[HIUT/TeE qMee digd
2-AF/4-AF FT FATAT AT(R), ALEAV, Twe= 3T TATAT o A TS & [0 ag A sTufera g ST
wfere Fuie = e & 3T T €, UHT S F7 SISi FE o SO SerT T AT FEAT @ |

Fre AT =Af<h, ST 3% G # Baeas g, 3 Afafaw &t gy 37 6t IT-am7 (1) F eI qarh
TATSI o 7T UHT qIF o ITANT 92 TSI § TH ATSEAAT & TR Sl A & ShHE & 6 Fia< v
AT T T AT |

THT T AT HeTH TR, AT ST STTAFRIET, ST Fioid, Fold &l (o rgd &9 7 Teqd
#FY IO T IHA IHF AT ATARYT R ST i ey wifesry, smafkreat v st = 7oA
et farfers Toray ST q ST T STa9 a7 3% UHT Sairal sl gaars & TETG 2T UHT ST S Fieed
& TET, TTe T2 g, o0 47 wieary aaeds a0e, saer g AT a7 ATl T ATATT T THT T
ST T BT |

1902 G1/2026 )
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I SATErTe=w &t & 3 T IT-LTRT (2) F Tf werw arfersTe grer oAt A e oft sraer sifay

I |

TH STEEAAT o ST AT ATAT I 6 LT AT AT AT TEH TR 6 Ih FIATAT H ITASE
8 ST 3T Raeg ARl gIT MLeqor 6T ST aehat & |

AAT

AEIUY TST & AgHTIX ol # Greenfield Expressway & .41, 344.4 & f.3ft. 369 ¥ forw sreie it
ST ATeAY AT TR STaaT §aAT dfgd A 1 @iem fHawor

TS FT ATH: AGTAY S 1 T srgwET

EIRED I H&AT A FTIFR || gRAFTFh | S T &ow C\LEIRERT

e (FTr TT) GRERR)

1 2 3 4 5 6

ATAH & A ATHEE
T T ATH: SOETTE
1 236 P IBEL T TeheaY 0.0514 (FF7) 0.0514
2 279 P IGEl Tt 0.0761 (F%aX) 0.0761
3 283 P IBEL LD IET RS 0.1114 (FFAR) 0.1114
4 287 P IGELl LU IET Y 0.0047 (Z%7X) 0.0047
5 313 P IBEL LD IET RS 0.0868 (ZF7) 0.0868
6 314 P EEL IV IETS 0.0048 (FFIY) 0.0048
T T ATH: qTeraT
7 118 P IBEL LD IET RS 0.075 (Z%%) 0.075
8 193 P EEL IET R 0.0886 (FFIY) 0.0886
9 195 P IBEL T TeheaY 0.0004 (FF) 0.0004
10 196 P IGELl LU IET Y 0.5527 (2%<a) 0.5527
11 197 P IBEL T TeheaY 0.2249 (FFI7) 0.2249
12 198 P IGEl TIfieaT 0.02 (g%<a) 0.02
13 200 P BEL LU IET Y 0.012 (FFaX) 0.012
14 201 P [GEll O ET kY 0.0002 (F<a) 0.0002
15 Road TR :ﬁ_"rﬁ § 1.0065 (FF7T) 1.0065
ATTe T ATH: IR
16 430 P IEEL WA 0.0962 (FF=aT) 0.0962
17 644 P [GEll O ET kY 0.0042 (%<7X) 0.0042
18 645 P BEL LD IETS 0.7008 (FFIY) 0.7008
19 646 P [GEll O ET Y 2.6416 (FT7) 2.6416
20 664 P BEL LD IET 1.0356 (FF7X) 1.0356




[T &% 3(ii)]

3

21 665 P LD IET RS 0.9961 (FF7) 0.9961
22 666 P ILDIETS Y 1.0523 (FF7T) 1.0523
23 667 P LD IET RS 0.2382 (FF7) 0.2382
24 668 P LD iET RS 1.5944 (ZFAX) 1.5944
25 675P LU ET Y 1.758 (ZFTX) 1.758
26 676 P LD IET RS 0.733 (F%T7) 0.733
27 734 P LD iET RS 11.6129 (FFAX) 11.6129
28 735 P LU IETES 2.7865 (ZFT7) 2.7865
29 736 P LD iET RS 2.931 (FFTY) 2.931
30 737 P T TeheaY 1.2501 (FFAX) 1.2501
31 738 P T TeheaY 2.005 (F%%) 2.005
32 739 P DRI 1.365 (FF7) 1.365
33 740 P T TeheaY 0.1803 (FF7) 0.1803
34 741P LD IET RS 1.44 (ZFX) 1.44
35 742 P T TeheaY 0.0187 (FF7) 0.0187
36 743 P ILDIETS Y 0.0253 (FFAY) 0.0253
37 Road ﬁqﬁ § 0.7772 (FFAR) 0.7772
38 Road :ﬁ—; § 1.6406 (FFAX) 1.6406
WUEEIKIGHCIGEIC]

39 35P LD ET RS 0.0559 (FF) 0.0559
40 36 P IV IETS 0.0011 (ZFIX) 0.0011
41 42 P LD IET RS 0.0797 (FFA7) 0.0797
42 46 P LD ET RS 0.0941 (FFA7) 0.0941
43 72 P LD IET S 0.0194 (FFT7) 0.0194
T T AT Gigat

44 138 P LU IET Y 0.0205 (%) 0.0205
UEEIKG IR A ICS

45 212 P LD IET S 0.1611 (FFT7) 0.1611
46 213 P Tt 0.1097 (%) 0.1097
47 214 P LD iET RS 0.1052 (FFa7) 0.1052
48 216 P Tt 0.0397 (%) 0.0397
49 222 P T 0.0331 (F%<aX) 0.0331
50 228 P LD IET RS 0.0007 (FF7) 0.0007
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51 229 P BEL LU IETES 0.0245 (%) 0.0245
52 233 P IEEL ILDIETS Y 0.06 (FAY) 0.06
53 93P IEEL LD IET RS 0.0008 (F) 0.0008
WEEIEICHEIE

54 254 P IEEL ILDIETS Y 0.0028 (FFaY) 0.0028
55 255 P IEEL LD IET RS 0.0112 (FFAR) 0.0112
56 257 P EEL LD iET RS 0.0247 (FFT7) 0.0247
57 272 P IEEL LD IET RS 0.0008 (F) 0.0008
58 276 P IREL ILDIETS Y 0.0234 (ZFaY) 0.0234
59 301 P IBEL T TeheaY 0.1295 (FFa7) 0.1295
60 302 P IBEL T TeheaY 0.0748 (FFa7) 0.0748
T T AT TqSETST

61 154 P IBEL T TeheaY 0.0036 (FF7) 0.0036
62 155 P REL ILDIETS Y 0.0032 (FFIY) 0.0032
63 156 P IBEL T TeheaY 0.0029 (FFa7) 0.0029
64 162 P IGEl Tt 0.0226 (Z%<a) 0.0226
65 175 P IGEl Tt 0.0567 (%) 0.0567
UEEIKILHCIEE]

66 1061 P EEL IV IETS 0.0048 (ZFIY) 0.0048
67 721 P IBEL LD ET RS 0.0122 (FFA7) 0.0122
68 722 P IGELl LU IET Y 0.0095 (%) 0.0095
69 724 P IBEL LD IET RS 0.0776 (FF7) 0.0776
70 726 P IBEL LD ET RS 0.0533 (FFa7) 0.0533
71 728 P BEL IV IETS 0.0306 (FFI) 0.0306
72 736 P [GEll O ET Y 0.052 (2%<aX) 0.052
73 890 P BEL LD IETS 0.0836 (FFIY) 0.0836
74 907 P [GEll O ET kY 0.056 (2%<aX) 0.056
75 908 P BEL LD IETS 0.0037 (FFX) 0.0037
76 991 P BEL LD IETS 0.0431 (ZFX) 0.0431
77 992 P [GEll O ET kY 0.0168 (2%<aX) 0.0168
UEEIKICHCICEI S|

78 200 P IGEl TIfieaT 0.2102 (2%<aX) 0.2102
79 201 P IEEL LD IET RS 0.2889 (FF7) 0.2889
80 242 P IEEL LD IED Y 0.0001 (ZF=a¥) 0.0001
81 43 P IEEL LD IED Y 0.26 (FAY) 0.26
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82 45 P BEL LU IETES 0.1345 (F%a) 0.1345
T[T T ATH: GSTCATST (FTIR)
83 16 P fsf T 0.0114 GF) 0.0114
84 River T ;”_"r 0.125 (FF) 0.125

Total 41.8335

[®T. q. NHAI/Ahmednagar/ASA/LA/2022/3A1]
g erfiET, Aeers

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 16th March, 2026

S.0. 1375(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Greenfield
Expressway in the stretch of land from Km. 344.4 to Km. 369 (SDO, Karjat, Taluka Karjat, District Ahmednagar) in
the district of AHMEDNAGAR in the state of MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer, Karjat
Division, Karjat in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling Greenfield Expressway in the
stretch of land from Km. 344.4 to Km. 369 (SDO, Karjat, Taluka Karjat, District Ahmednagar) in the district
of AHMEDNAGAR in the state of MAHARASHTRA

State: MAHARASHTRA ||District: AHMEDNAGAR |
SI. No. (|Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 L3 4 5 [ 6 |

[Taluk: Jamkhed |
|Village: Dongaon |

Il 236 P ||Private |Agriculture || 0.0514 (Hectare)|| 0.0514|
B 279 P |[Private lAgriculture || 0.0761 (Hectare)|| 0.0761]|
|3 ||283 P ||Private ||Agriculture || 0.1114 (Hectare)” 0.11 14|

l4 287 P ||Private |Agriculture || 0.0047 (Hectare)|| 0.0047|
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5 313 P |[Private lAgriculture || 0.0868 (Hectare)|| 0.0868)|
l6 314 P ||Private llAgriculture || 0.0048 (Hectare)|| 0.0048)|
|Village: Patoda |
17 118 P ||Private [Agriculture || 0.075 (Hectare)| 0.075|
|8 ||193 P ||Private ||Agriculture || 0.0886 (Hectare)” 0.0886|
l9 |[195 P ||Private |[Agriculture || 0.0004 (Hectare))| 0.0004]
10 |l196 P ||Private l[Agriculture || 0.5527 (Hectare))| 0.5527|
11 l197 P ||Private |Agriculture || 0.2249 (Hectare)|| 0.2249|
12 |[198 P ||Private [Agriculture || 0.02 (Hectare))| 0.02]
113 |l200 P ||Private [Agriculture || 0.012 (Hectare)| 0.012]
14 |l201 P ||Private |Agriculture || 0.0002 (Hectare)|| 0.0002]
15 Road Government I:;’icul e 1.0065 (Hectare) 1.0065
|Village: Arangaon |
|16 ||43O P ||Private ||Agriculture || 0.0962 (Hectare)” 0.0962|
[17 |l644 P ||Private |Agriculture || 0.0042 (Hectare)|| 0.0042]
18 |l645 P ||Private lAgriculture || 0.7008 (Hectare)|| 0.7008)|
19 |l646 P ||Private lAgriculture || 2.6416 (Hectare)| 2.6416]
120 |l664 P ||Private lAgriculture || 1.0356 (Hectare)| 1.0356]
21 |l665 P ||Private lAgriculture || 0.9961 (Hectare)|| 0.9961|
|22 ||666 P ||Private ||Agriculture || 1.0523 (Hectare)” 1.0523|
23 |le67 P ||Private lAgriculture || 0.2382 (Hectare)| 0.2382]
124 |l668 P ||Private lAgriculture || 1.5944 (Hectare)|| 1.5944|
|25 ||675 P ||Private ||Agriculture || 1.758 (Hectare)” 1.758|
126 |l676 P ||Private |lAgriculture || 0.733 (Hectare)| 0.733]
127 |[734 P ||Private llAgriculture || 11.6129 (Hectare)|| 11.6129)]
|28 ||735 P ||Private ||Agriculture || 2.7865 (Hectare)” 2.7865|
129 |[736 P ||Private |lAgriculture || 2.931 (Hectare)| 2.931]
130 737 P ||Private lAgriculture || 1.2501 (Hectare)|| 1.2501|
131 738 P ||Private Agriculture || 2.005 (Hectare)| 2.005]
[32 [739 P ||Private |lAgriculture || 1.365 (Hectare)|| 1.365]
133 |[740 P ||Private llAgriculture || 0.1803 (Hectare)|| 0.1803)|
[34 |[741 P ||Private [[Agriculture || 1.44 (Hectare)| 1.44|
35 742 P ||Private |lAgriculture || 0.0187 (Hectare)|| 0.0187|
136 |[743 P |[Private llAgriculture || 0.0253 (Hectare)|| 0.0253)|
37 Road Government I/\%Ig?icul ture 0.7772 (Hectare) 0.7772
38 Road Government i;ﬁcul wre 1.6406 (Hectare) 1.6406
|Village: Khamgaon |
39 I35 P ||Private |Agriculture || 0.0559 (Hectare)|| 0.0559|
l40 36 P ||Private lAgriculture || 0.0011 (Hectare)|| 0.0011]
41 la2 P ||Private |[Agriculture || 0.0797 (Hectare))| 0.0797|
42 |l46 P ||Private |Agriculture || 0.0941 (Hectare)|| 0.0941]
43 |72 P ||Private |Agriculture || 0.0194 (Hectare)|| 0.0194|
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|Village: Khandvi

|44 ||138 P ||Private ||Agriculture || 0.0205 (Hectare)” 0.0205|
|Village: Fakrabad |
l45 212 P ||Private lAgriculture || 0.1611 (Hectare)| 0.1611]
|46 ||213 P ||Private ||Agriculture || 0.1097 (Hectare)” 0.1097|
47 214 P ||Private |[Agriculture || 0.1052 (Hectare))| 0.1052]
l48 l216 P ||Private l[Agriculture || 0.0397 (Hectare))| 0.0397|
149 222 P ||Private |Agriculture || 0.0331 (Hectare)| 0.0331]
50 |l228 P ||Private |[Agriculture || 0.0007 (Hectare))| 0.0007|
51 229 P ||Private l[Agriculture || 0.0245 (Hectare))| 0.0245|
|52 ||233 P ||Private ||Agriculture || 0.06 (Hectare)” 0.06|
53 |lo3 P ||Private lAgriculture || 0.0008 (Hectare)|| 0.0008|
|Village: Bavi |
|54 |l254 P ||Private lAgriculture || 0.0028 (Hectare)| 0.0028|
55 |l255 P ||Private lAgriculture || 0.0112 (Hectare)| 0.0112]
56 257 P ||Private lAgriculture || 0.0247 (Hectare)|| 0.0247|
|57 ||272 P ||Private ||Agriculture || 0.0008 (Hectare)” 0.0008|
|58 276 P ||Private lAgriculture || 0.0234 (Hectare)| 0.0234]
59 301 P ||Private lAgriculture || 0.1295 (Hectare)|| 0.1295|
60 302 P ||Private lAgriculture || 0.0748 (Hectare)|| 0.0748]
[Village: Rajewadi |
l61 |[154 P |[Private lAgriculture || 0.0036 (Hectare)|| 0.0036|
62 155 P ||Private lAgriculture || 0.0032 (Hectare)| 0.0032]
63 |[156 P ||Private lAgriculture || 0.0029 (Hectare)| 0.0029]
l64 162 P |[Private lAgriculture || 0.0226 (Hectare)|| 0.0226|
|65 ||175 P ||Private ||Agriculture || 0.0567 (Hectare)” 0.0567|
|Village: Nannaj |
l66 |[1061 P |[Private lAgriculture || 0.0048 (Hectare)|| 0.0048)|
67 721 P ||Private lAgriculture || 0.0122 (Hectare)| 0.0122]
l68 722 P ||Private lAgriculture || 0.0095 (Hectare)|| 0.0095|
69 |[724 P |[Private lAgriculture || 0.0776 (Hectare)|| 0.0776|
70 |[726 P ||Private lAgriculture || 0.0533 (Hectare)| 0.0533]
171 728 P ||Private |Agriculture || 0.0306 (Hectare)|| 0.0306|
172 |l736 P ||Private lAgriculture || 0.052 (Hectare)| 0.052]
73 |[890 P ||Private |[Agriculture || 0.0836 (Hectare))| 0.0836]
74 ||l907 P ||Private |Agriculture || 0.056 (Hectare)|| 0.056|
75 |l908 P ||Private |Agriculture || 0.0037 (Hectare)|| 0.0037|
76 |lo91 P ||Private |[Agriculture || 0.0431 (Hectare))| 0.0431]
177 992 P ||Private |Agriculture || 0.0168 (Hectare)|| 0.0168|
[Village: Chobhewadi |
78 |l200 P ||Private l[Agriculture || 0.2102 (Hectare))| 0.2102]
179 201 P ||Private |Agriculture || 0.2889 (Hectare)|| 0.2889|
80 242 P |[Private lAgriculture || 0.0001 (Hectare)|| 0.0001]|
81 |l43 P |[Private lAgriculture || 0.26 (Hectare)|| 0.26]
182 |l45 P ||Private |Agriculture || 0.1345 (Hectare)| 0.1345]
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|Village: Vanjarwadi (Dhanora)

|
|83 ||16 P ||Private ||Agriculture || 0.0114 (Hectare)” 0.01 14|
84 River Government Il\ig?iculture 0.125 (Hectare) 0.125
| Total| 41.8335]

[F. No. NHAI/Ahmednagar/ASA/LA/2022/3A1]
SHAIKH AMINKHAN, Director
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